SLP(Crl.)... 9817-9818 OF 2003
| TEM No. 21 Court No. 5 SECTION I | A

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl.).../2003

(From the judgenent and order dated 16/04/2003 in CRLA 396/ 96

and 11/1997 of The H GH COURT OF M P AT GWALI OR)
STATE OF M P. Petitioner (s)

VERSUS

DHARKOLE @ GOVI ND Sl NGH & ORS. Respondent (s)

( Wth Cl.MP. No 9817-9818/2003 for c/delay in filing SLP & c/delay in refiling SLP with Of
i ce Report )

Date : 17/11/2003 This Petition was called on for hearing today.
CORAM :

HON BLE MR JUSTI CE DORAI SWAMY RAJU
HON BLE MR JUSTI CE ARI JI T PASAYAT

For Petitioner (s)M. Siddhartha Dave, Adv.
Ms. Vibha Datta Makhija, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER
Del ay condoned.
| ssue noti ce.

| ssue bail abl e warrants.

(Neena Vernma) (Vijay Aggarwal)
Court Master Court Master



